'Sanq Ram,:

S/o Sh. Ram Kishan
R/o 125, Moj Pur,
Shahdara,

New Delhi.

(By Advocate Mrs. Rani Chhabra)

Versus

1. Union of India,
through its Secretary,
Ministry of Communications,
Department of Telecommunication,
New Delhi.

2. D.E.T.
Coaxical Cable Project,
Ambala.

(By Advocate Sh. B. Lall)

0OA-154/93

: .
1 Charan Singh

S/o Sh. Dhan Singh

2. Hari Parshad Sharma
S/o Sh. Giri Raj Sharma

3. Ranjit
- 8fo 8h. loha.n I.al Saini

4, Kailash Chand Kumar
S/o Sh. Sumoti Lal

(A1l were working as casual labourer

...Applicant

.Respondents

.« «-Applicants
Mazdoor under SDO(T),

£lws- and at present resident of Delh:l C/o RZ-308H, Raj
Nee .-Palam(blony, NewDelh:l. ‘ P g
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Bi jender Singh :

Son of Sh. Sumer Singh ;-
5 R/o GGI/128, V:lkas s,
* 'New Delhi.

(By Advocate Mrs. Rani Q)habra)

0A-272/93

: pot o .Applicant
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Union of India, : 479 we
through its Secnetary, _h
Ministry of Communication ol o5 g
Department of Telecoumuniga"tion, '
Sanchar Bhawan,

New Delhi.

Versus

4319y

It,

Divisional Engineer Telecom
Telephone Centre, Fe
Meerut Cantt, (6 T
Meerut. "1

Assistant Engineer, Rl
Telephone Centre, -
Meerut Cantt, oA
Meerut. e

(By Advocate Sh. B. Lall)
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Kishan Lal Wil b N el
S/o Sh. Mool Chand. i - LB

Surender Kumar
S/o Sh. M_angal Ram Sharma

Balbir
S/o Sh. Suraj Bhan
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S/o Sh. Suraj Bhan ¢ / dzberolt
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5, Kailash Chand =~ . 0% T cisan 'f,
S/o Sh. Ram S!ourop g6 s ..Appl:lcants H

(At present resident ‘of a.No 141 v1 1 ovh o.nd p.o. Dhansa, :
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»_ : (By Advocate sh. V.P. Sharm)
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(By Advocate Sh. B. 1a11)
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Nathu Lal, IR e =
' S/o Sh. Binja Ram, S Eiteeh et
R/o H.No.308, '

Raj Nﬂgﬂr'll;
New Delhi—45.

(By Advocate Sh. V.P. R Lt
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1. Union of India through L S : .1
the Director General, Il S ;
Telecom erdp g > S
Dak Tar Bhawan, RS
New Delhi. e d Ry

5. The Director of Telecom

~ Project (OFC), ' (H T, SRR
‘' 4th Floor, Amenity Block, e skt
. M.I. Road, ‘

: Jaipur (Rajasthan).
3. The Divisional Engineer Tel A
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.+ 4-Respondents

Telephone Colony,
Kamala Nehru Nagar,
Jodhpur (Rajasthan).
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The D:lvisional Engineer
" Telecom, Prodect , ; o Ll o g T
Telephone Colony, i 5 o MR o X e
Kamala Nehru Nagar, : R wiiaage G g
Jodhpur (Ragasthaﬂ) : ’ O

- #7700 (By Advocate Sh. B. Lall)

1. Sompal Singh, .
S/o Sh. Mohan, o
141, Bhera Enclave,
New Delhi-41.

,_2 RaJvir Singh, ‘_%‘;;;\_ Fra
~"S/o Nathoo Singh, :
411, Sunder Vihar, . R R
near Sayed Gaon,

Delhi-41.

3. Satya Pal Singh,
S/o Sh. Laloo Singh,
Sector B/8129,
Vasant Kunj,

New Delhi.

4. Hari Singh, . :
S/o Sh. Begram Singh, LA
C/o Sh.R.L. Sethi, o ) .
1/61 Sundar Vihar, R,

¢ New Delhi. ' an

5. ‘Rajinder Kumar,
S/o Sh. Hira La1 ot , A
’ DDA Colony, = LS sl
GH-13/988, : jlk‘:.--f
runty o010 Avea, TS TR
T Pelhi-41, e

- Chandan Kumar Barua BT ) SR ;

S/o Sh. D.L. Barua, : P
13, Bengali Cblony, L SRS
Rohtak Road, , | el

Delhi-41. : e - hlansy .ne!mbimts
(By Advocate sn. Aashish mu)
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. Satyabir Singh R 3
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(By Advocate Mrs. Rani Chhabra) ' .
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vk aevitesinkonrof Ia@dajica i o To xacin onln Yeblamon o
through its Secretary ‘
:‘Ministry of-Communication, " sl SR Ty BOPES S €
Department of Teleoonmunlcatlon ; a0

LaghbivicoSanchim-Bhawam, 2y e e 1 w bk

New Delhi :
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2 Asstt. tE‘ng:meer Teleoom, S

reify  eoBelO R Inshal ldidans o T o iosgean Sl ouedod
mzzaffarnagar (U.P. ) ' ... Respondents

(By Advocate Sh. B. Lall)
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Theﬁeaa‘ppﬂ‘ications having been héard on 12th November,
' v h? -Tribupal ;on.  the same  day delivered the
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Chettur Sankaran Nair (J), Chairman AL Teer et

——-

Applicants who are casua.l labourers in the Postal
.bEgasuson. 22 wsolisccinmy ol

Department seek regularisratfon : ?1; s:eirv':llceas ”o‘n the
strength of a scheme framed pursuant to directions of the
Supreme Court of .IFndia iﬂ*@r&j Kishore &Others vs. Union
of India & Other.s (lrit Petition No.1041/1988) Ac@rding
ftq,tma.they have put in lg enough service to quulify
ves for “the: benefits under the‘d*b'

: mﬁtﬁ . (A 9&*9&
t~ however has a. contention that ‘the "benefits

; under thq schane will be ava:llable only*to those enlisted
‘. prior to 31.3.85. This contention canmot stiiid“in the |
."llzhtottheordersoftheSuprmemart:lnM;z'!E' '
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£ having negard to the orders hereinbefore' meattiééeaa

i
R " ELE T e L, "/
2. In these cim.msta.nces we direct the reSpondents

to consider the claim of applicants for regtﬂaﬁs&tion in
> terms of the scheme aforesaid irrespective of the date of
their enllstment Applicants .may:. nﬁé« individual
representations setting out the details of vt‘heir cases
before the. respective Dinsimal Engizféers Lunder whom
A"they had been working. If such representations are made,
the respective Divisional Engineers shall pass speaking
--orders -thereon in terms of the scheme aforesaid and in

O the Tight of" the decisions ‘aforesaid. Th:ls wiJ,l be done

within three months from the date of receipt of the

_ Tepresentations. - T
A S = ! ‘ . .
i iackd We allow the applications as aforesaid
&l i e o {
Parties will suffer their costs
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